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HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ORDER

7.)8& L | DATED:--7Z%ZW/5

Sanctlon is hereby accorded to the allotment of funds in favour of the Subordinate Courts.

under Major head 2014-Adm. of Justlce, Sub head 0488 Distt.& Sessions Courts under object head

“T.E”for the current year 2015-16, as per annexure to this Order. The allotment is subject to
fulfillment of following conditions:- - -
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No: %O\L\S’Q(OL(Q}(AC- -Déted: '_[/ngO\S

All financial rules/Ovders and instructions zssued by the Govi. ﬁ‘om time to time shall be obsen ed
while incurring the expenditure against the allocated amowns.

Adininistrative approval/T echmtal sanctwn be obtamed wherever requared before the experrdtture is
incurred.

The DDO will ensure thaf the expend!ture under various budget heads is kept within the budge!
allocation. - ‘
The drawing & d:sbur.smg officer shall furmsh the monthly drawl/expendrture statement
invariably by the 10" of succeeding month,
The DDO’s shall ensure to book.the expend:ture as per fol!owmg classaf cation for proper
agccounting:
Major Head 2014 Adm. of Justice.
Sub Head - 0488-Distt & Sessions Judge.
Minpr Head = 105-Civil & Sessions Court
Group Head 0099(}‘eneral C

By Order / S A—
= (Ram Singh) T ¢
Deputy Registrar (Acctts)

Coplto the:-. :
\ 1-16 Pr. D&S.}udge,JammnfUdhampurlSsmbafRajour|IBudgam!AnantuagfLethulgann‘Bara mula/Bandipora
' /Kathua/Poonch/Kargil/Kishtwar/Kupwara/Reas}
[ 1724 Addl. D&S Judge, Udhampur/Doda/Rajouri/Kathua/ SoporelPquamaIAnantnag[HandWara
[ 25-27 - [ 1™ Addl. District & Sessions Judge Srinagar/Jammu/Baramulla .
28 2" Add). District & Sessions Judge, Srinagar
29 4™ AddL District & Sessions Jodge, Srinagar
30 Addi. Distt, Judpe (Bank Cases) Jammi .
31 Addl, Distt.Jadge (Matrimonial Cases Jfammu
32 Spl. Judge Anticorruption Srinagar
[ 33 Add). Sessions Judge Anticorru: fion Jammu
[ 34 | Speciat Judge, Anti-corruption (CBI Cases) Ssrinagar.
3543 | CJIM. JammulReasiISrinagr!SoporelKngnm!BudgaleargtIfRamham’DodnfUdllampur
44-49 . | Sub Judge,l}ubehara/BhaderwnthatralNowsherafKupwarn/Ramnaggr
30 - | Judge Small Causes Court, Srinagar -
51-52 | City Judge Jammu/Srinagar: ‘
53-54 Municipal Magistrale JammulSrmagar
55 P&T(Elect) Mapistrate, Srinagar.
56 P&T Magistrate, Jammui -
57 . Electricity Magistrate Jammu
58 Excise Magistrate Jmmu.
59 -Railway Magistrate. Jammu.
60. Judge Small Causes Court Srihagar,
61 Sub Judpe (Electericity). Magistrale Pattan
62-68 Sub Judge/ Spl.Mobile Magistrate BhaderwnhlPulwama/RajounlJammuﬂ’oonchlLehMan.mtnng
“| (Under 13™ Finance Commissisn)
6% Treasury Officer Sub Treasury Distt.Court Complex Janipur Jammu,
70 Treasury Officer Sub Treasury Sadar Court Complex Sririagar
71-96 | Treasury l‘[icer,Utlhampura‘SnmbafRajourilBudgnmIAnanlnnglLehIKulgamlBaramnllafl}andlpm al
: Kathuafl’oonchfl(argilll(ishtwar!Kupwarm’Relsu'Dodaanndwnra/Pu]wamaISopnrchambanl[ll jbehara/
i Bhaderwah/Katra/NowslnerafR'lmnagarfPaltanl
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Dep y Regisirm (Acclls)—,




‘Annexure “A*

. Rs. Inlacs.
S.No .Name of the Court T.E
1. { Pr. D&S Judge, Jammu, 0.30
2, . | Pr. D&S Judge, Udhampur 0.80
3. | Pr. D&S Judge, Samba - 0.80
4. | Pr. D&S Judge, Rajouri. 0.75
"5, | Pr. D&S Judge, Budgam. 0.75
- 6. | Pr. D&S Judge, Anantnag - - . 1.00
7. | Pr. D&S udg Leh: 0.90
" 8. | Pr. D&S Judge, Kulgam 0.95
-9, | Pr. D&S Judge, Baramulla 0.75
10. | Pr. D&S Judge,Bandipora; - 0.65
11. | Pr. D&S Judge, Kat'iua ‘ 0.80
12. | Pr. D&S Judge, Poonch 0.70
13. | Pr. D&S Judge, Kargil 0.80
| 14, | Pr.D&S Judge, Kishtwar. 0.70
15. | Pr.D&S Judge, Kupwara. ‘ 0.65
16. | Pr.D&S Judge, Reasi. | 020 |
17. | AddL.D&S Judge, Doda. - 0.65
18 | Addl.D&S Judge, Handwara B 0.80 ‘
19, | AddL.D&S Judge, Rajouri 1 e85 1
20 | AddL.D&S Judge, Udhampur - 0.65 |
21 | AddLD&S Judge, Kathua - 1. 0606 |
22 | AddLD&S Judge, Pulwama. 1. 065
23 | Addi.D&S Judge, Anantnag - 0.65
24. | Add1.D&S Judge, Sopore - - ‘ ‘ 0.65
25._| Addl.Distt.Judge (Matrimonial @a ses) Jammu.-|.  0.70
.26. | Addl.Distt.Judge (BankCases)lammu_ - 0.90
27| Addl.Sessions Judge, (Anti-cotruption) Jammu -} _0.85
|28 | Ist. AddlL.D&S Judge, Jammu. 0.70
29 | Ist. AddL.D&S Judge, Baxamulla‘r g 0.65 -
30 | Spl.Judge Anti-corruption { CBI1 Caseg)'.Sjr - 0.70
31 | Ist. AddL.D&S Judge, Srinagar. = 0.65
32 | 2".AddLD&S Judge, Srinagar.- 0.70.
[ 33| 4" Addi.D&S Judge, Srinagar, - 0.65
34 | Spl.Judge (Anti-corruption)- Srmagar v 0.25
| 35 | C.JM. Jammu 0.60
- 36 | CJMReasi. | 0.60 .
37 | C.IM. Srinagar. 0.55 |
38 | C.J.M.Sopore 0.55
39 | C.J.M. Kulgam. 0.60
40 hC.J.'M, Budgam. 0.55
(41| CIM. Kargil 0.60
_42_| C.JM. Ramban. 0.55
43 | C.JM.Doda. 0.65
| 44| Sub Judge, Bubehara ‘ 0.53
45 | Sub Judge, Bhaderv.uh. 0.47
46 | Sub Judge, Katra. =~ 0.45
47 | Sub Judge, Nowshera. 0.45-
48 | Sub Judge, Kupwara. 045 |
49 | Sub Judge, Ramna agar. - e 0.45
50 | P&T (Electricity) Magistrate, Srmagr 0.56 |
51 - ElectricityMagistrate, Jammu. 0.48
52 -| Judge, Small Causes Court _Srmagar v 0.50 -
53 i Municipal Magistrate, Jammu, _ 0.47
|54} Municipal Mﬁagistrate, Srinagar 0.50 |
|55 ~| Excise Magigtrate, Jax‘n‘mu 9.50 '
| 56 | City Judge, Srinagar. : B 0.45
57 =| Sub Jud e,(Electnclty) Ma&Pattan 0.45
‘58 -| Railway Magistrate, Jammu. 0,60




Anncxure A

| S.No Name of the Court L - T.E.
59 | C.JM. Udhampur o B 0.15
160 _ | P&T Magistrate, Jammu. | 0.55
61 | City Judge, Jammu. 0.52
62. | Sub Judge/Spl Mobile Magistrate Bhademrah 0.52

.(Under 13™ Finance Commission)

|63 |Sub Judge/Spl Mobile Magistrate Pulwama {055
(Under 13" Finance Commission) _ e
|64 | Sub. Judge/Spl Mobile - Magistrate: Rajouri‘ 0.55
.| (Under 13" Finance Comuission) ‘ ‘
65 | Sub Judge/Spl.Mobile - Magistrate. Jammu | 0.55 '
« | | (Under 13" Finance Commission) '
66 | Sub Judge!Spl Mobile Magistrate. Poonch | 0.60
" | (Under 13" Finance Commission} L ,
67 | Sub Judge/Spl.Mobile Magistrate. Leh (Under 0.45
- | 13" Finance Commission) . _ : o
68 | Sub Judge/Spl Mobile Maglstrate Anantnag

0.48
(Under 13" Finance Commlssmn) ' l .
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